R/CR.A/607/2023 ORDER DATED: 27/10/2026
(GJHC240167802023)

IN THE HIGH COURT OF GUJARAT AT AHMEDABAD

R/CRIMINAL APPEAL (AGAINST CONVICTION) NO. 607 of 2023
With
R/CRIMINAL APPEAL NO. 1482 of 2023

ASHUMAL @ ASHARAM S/O THAUMAL SINDHI (HARPALANTI)
Versus
STATE OF GUJARAT

Appearance:

MR ASHISH M DAGLI(2203) for the Appellant(s) No. 1

MR BB NAIK(497) for the Opponent(s)/Respondent(s) No. 1
PUBLIC PROSECUTOR for the Opponent(s)/Respondent(s) No. 1

CORAM:HONOURABLE MR. JUSTICE ILESH J. VORA
and
HONOURABLE MR. JUSTICE PRANAV TRIVEDI

Date : 27/10/2026

ORAL ORDER
(PER : HONOURABLE MR. JUSTICE ILESH J. VORA)

At the request of Mr. Ashish Dagli, learned advocate for
the appellant, list the matter after 17.11.2026 as the Appeal
before the Hon’ble Supreme Court has been fixed for final

hearing.

List the matter on 30.11.2026.

(ILESH J. VORA,J)

(PRANAV TRIVEDI,J)
SAJ GEORGE
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